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(formerly known as Edelweiss Housing Finance Limited)

FINAMNIEE

release of the above rating. There are no unaceepted ratings and any other ratings other than as specified in the Prospectus.

risks are not, and are not intended to be, a complete list of all risks and considerations relevant to the non-convertible securities or investor s decision to purchase such securities,
AVAILABILITY OF APPLICATION FORM: Application forms can be obtained from the Issuer: Nido Home Finance Limited {Formerly known as Edelweiss Housing Finance Limited); Lead Manage

Management Limited . Consortium Members to the Issue, the Registrar to the Issue, Trading Members and Designated Branches of the SCSBs. Electronic Application Forms will also be available on the websites of BSE.

www. nidohomelin.com, www tipsons.com, www.nuvama.com and www.bseindia. com. respectively.
PUBLIC ISSUEACCOUNT BANK, SPONSOR BANK AND REFUND BANK: #icict 8ank 1CICT Bank Limited.

DISCLAIMER STATEMENT OF CRISIL: Crisil Ratings Limited (Crisil Ratings) has taken due care and caution in preparing the material based on the information provided by 1ts client and / or obtained by Crisil Ratngs from sources which it considers reliable
(Information). A rating by Crisil Ratings reflects its current opinion on the likelihood of timely pavment of the obligations under the rated mstrument and does not constitute an audit of the rated entity by Crisil Ratings, Crisil Ratings does not guarantee the completeness or
aceuracy of the information on which the rating 1s based. A rating by Crnisil Ratings is not a recommendation to buy, sell, or hold the rated instrument; it does not comment on the market price or suitability for a particular investor. The Rating 15 not arecommendation to invest /
disinvest in any entity covered in the Material and no part of the Material should be construed as an expert advice or investment advice or any form of investment banking within the meaning of any law or regulation. Crisil Ratings especially states that 1t has no liabihity
whatsoever to the subscribers / users / transmitters/ distributors of the Material, Without limiting the generality of the foregoing, nothing in the Material is to be construed as Crisil Ratings providing or intending to provide any services in jurisdictions where Crisil Ratings does
not have the necessary permission and/or registration to carry out its business activities in this regard, Nido Home Finance Limited will be responsible for ensuring compliances and consequences of non-compliances for use of the Material or part thereof outside India. Current
rating status and Crisil Ratings ' rating criteria arc available without charge to the public on the website, www.cnsil.com. For the latest rating information on any instrument of any company rated by Crisil Ratings, please contact Customer Service Helpdesk at 1800-267-1301

CREDIT RATING: The NCDs proposed to be 1ssued under the Issue have been rated "CRISIL A+/ Stable™ (pronounced as CRISIL A plus rating with stable outlook) for an amount of 2 5,000 million by Crnisil Batings Linnted vide their rating letter dated January 9, 2025 and
rating rationale dated January 9, 2025. Securities with this rating are considered to have adequate degree of safety regarding timely servicing of financial obligations. Such securities carry low credit risk. The rating 15 not a recommendation to buy, sell or hold securities and
investors should take their own decision. The rating given by CRISIL i1s valid as on the date of the Prospectus and shall remain valid until the ratings are revised or withdrawn. The rating may be subject to revision or withdrawal at any time by the assigning rating agency and

each rating should be evaluated independently of any other rating. The rating agency has a right to suspend or withdraw the rating at any fime on the basis of factors such as new information. Please refer to Annexure A of the Prospectus for the rating, rating rationale and press

GENERAL RISK: Investment in NCDs 15 risky, and investors should not invest any funds in such securities unless they can afford to take the risk attached to such investments. Investors are advised to take an informed decision and (o read the risk factors carcfully before

investing in this offering. For taking an investment decision, investors must rely on their examination of the 1ssue including the nsks invelved in it Specific attention of investors i1s invited to statement of nisk factors contained under section “Risk Factors™ on page 16. These

rs: Tipsons Consultancy Services Private Limited and Nuvama Wealth

AVAILABILITY OF PROSPECTUS: Investors are advised to refer to the Prospectus and the Risk Factors on page 16 of the Prospectus before applymg i the Issue. Physical copy of the Prospectus may be obtamed from the Remstered and the Cormporate Office of the
Company or from the office of the Lead Managers, Consortium Members for marketing of the Issue, the Registrar to the Issue and the designated branches of the SCSBs. Full copy of the Prospectus is available on the websites of the Issuer/Lead Managers/BSE at

Tipsons Consultancy Services Private
Limited

15t Floor. Sheraton House, Opposite
Ketav Petrol Pump, Polytechnic Road,
Ambawadi, Ahmedabad — 380015 Gujarat
Tel: +91 7966828064

Email: project.shikhar2 @tipsons. com
Website: www.lipsons.com

Contact person: Nagesh Chauhan

801-804, Wing A, Building No 3,
Inspire BKC, G Block,

Bandra Kurla Complex,

Bandra East, Mumbai — 400 051
Tel: +91 22 4009 4400

Email: nhfl.ncdlanuvama.com
Website: www.nuvama.com

Contact Person: 5aili Dave

LEAD MANAGERS TO THE ISSUE DEBENTURE TRUSTEE REGISTRAR CREDIT RATING STATUTORY AUDITOR
AGENCY
——d - L] L] =
¥ ~" nuvama BEACON A KFINTECH Crisil mgb&co
o B ’ " Rati
T Nuvama Wealth Management Limited | Beacon Trusteeship Limited® KFIN Technologies Limited _—

3W, 3th Floor, The Metropolitan,
Bandra Kurla Complex,

Bandra (East), Mumbai-400051
Tel.: +91 22 4606 0278

. : - : Fax: +91 40 6716 1563
Email; comphiancetbeacontrustee,co,in
Website: https://beaconirustee.co.in/

Contact Person: Kaustubh Kulkarm

Selenium Tower B, Plot no. 31 and 32,
Financial Dhstnet, Nanakramguda,
Senlingampally, Hyderabad,
Rangaredd 500 032, Telangana, India.
Tel: +91 40 6716 2222 /18003094001

Email: nhfl.ncdipot@kbintech.com
Wehsite: www kfintech.com
Contact Person: M. Muarali Krnishna

MGB & Co., LLP,
Chartered Accountants
Peninsula Business Park,
Tower B, 19TH Floor,

Lower Parel, Mumbai-400013
Tel: +91 22 61246124
Email: mgbeofamgbeo.com
Website: www.mgbco.com
Contact Person:

Dywaker Sudesh Bansal

Crisil Ratings Limited

(a subsidiary of CRISIL Limited)
CRISIL House, Central Avenue,
Hiranandan Business Park

Powai, Mumbai — 400 076
Maharashtra, India

Tel: + 91 22 3342 3000 (B)

Email: crisilratingdeskiacrisil.com
Website: www.cnsilratings.com
Contact Person: Ajit Velonie

Email: C5 CBGf@mdohomehn.com,

Place : Mumbai
Date : March 11, 2025

NOTICE TO SHAREHOLDERS

Subject : Final Reminder for Payment of Outstanding Call on Shares -
Forfeiture Notice
Motice 15 heraby given to the shareholders of THE ALL INDIA TEA & TRADING
COMPANY LIMITED that the outstanding call money on the 60080 Equity Shares of
Rs. 10~ each remains unpaid since a very long fime. Individaul Notices dated 07/03/2025
have hean dispatched to them on 08/032025.
anareholders who have not yet paid the outstanding ca® amount ara hereby requested
o make the payment on or before 2870372025 1o avold forfeilure of thedr shares
Fayments should be made via demand draft, in favor of Company &t the company's
registerad office or by bank transfer 1o designated bank account under intimation to
the comipany,
In case of non-payment by tha due date, the Board of Directors resenves the right to
forfail the sald shares in accordance with the Aricles of Associalion and applhcable
taws, without any further notice.
For any quenes, shareholders may contact the company at its regestered office at
"The All India Tea & Trading Company Limited" 3, Princep Sireet, 1st Floor, Kolkata
o7 : [133-

700072, Contact No. © 033-2236-8274, By Order of the Board

For The All India Tea & Trading Compnay Limited

(JOSE MUKUTTHU)
DIN : 00363014
Date : 12th MARCH 2025 DIRECTOR
FORM A
PUBLIC ANNOUNCEMENT

(Under Regqulztion & of the Insolvancy and Bankruptcy Board of India
{Insalvency Rasolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ESSEL HIGHWAYS LIMITED

RELEVANT PARTICULARS
1. |Mama of corporsle delbor | Essel Highways Limited
Z. Date of incomaration of comporale | 12.11.2013
debinr I
3 Auithorty undar which corporata Faegistrar of Companes, Mumbia
debior is incorparahed regishered |
4 Corporata Ibenbity Ma. ¢ Limited
Liabdity dantification Mo_ of
corporata dabior
Adirass of tha -'EIQIE[EIIE"II affice

LS20IMH20 1 3PLE2TARTT

| 5130A, Sth Floar, Kohinoor Ciky, Kinal Moad,
and principal offica (if any) of Kurs [Wast), Mumbal City, Mumbei,
corporata dabilor Maharashtra, India. 40007

B I 1.|‘:£'.'er||::|r commencemant data | 2802 2025

| Order received on 10.03.2025

T Fs'nma Frd data of closura of f:? 08,2025

msalvancy resaltion process {A.: per Insolvoncy Commaencemant Date)
8. |Mama and registration numbsar of !.Ir Feolapalli Srinivasa Rao

iha insalvancy professional acting | | IBBI Regisiration Mo, -

as intpnim resolution profassional - | IEBRIPA-QO2PMN01 308 20 24- 20251 4475

B, Adgrass and a-med of the intanm | Registerad Address: Flal Mo B 1203, Pille
rago|ution profassional, as Kouryard. Raghaverdra Mager, Old Murdiwea
registared wilh Ihe Board Road, Ad) Chandan Magar Police Station,
Chandan Mags, Pune, Mabarashins 411014

) EEHIBIETEH Esrail: rﬂﬂﬂﬁ.l‘llﬂu’-ﬂa_ﬂﬂ@ﬁl‘l‘l!rl Eiﬂl‘n i
1. |Addrass and a-mad 1o be used for |Communication Address:

comespondence wih the interm 203906, 09th Floor, TOWER -G, Unilach
rasalution professional Business Tone, The Close Soulh, Seclor 5
Gurugrmn Harmsana 122013

| Emall: cinp sssehiwayibgmail com

11 Last date for submission of daims |.1-I 0% 2025

I 1 [14™ day from the date of receipl of the arder)
12 |{Hasses of cradilors, f ary, under | Mot Applicable

clwsa {b) of sub-saection (64 of
seclion 21, asceramod by tha
mberim resolufion professional

3. |Mames of Insolvancy
Professionals identified to act as
Muithorised Represenbabnee of
credilars ina class { Thres names
for each class) |
14, @) Relevant Fomms and | Wab link

i) Detils of authorized bt Vibdn gov. infendhome’dorsnionds
repragantalives ane wvailabia al: |

Motics is herely given et the Nationzl Company Law Tribunal, Mumbai, Bench-V {under CP
(1B} No. 330MB/20Z2) has ordered the commencement of 3 corporale instivency resoiution
process af the Essel Highways Limited on 28.02. 2025,

Tha cradiloes of Essel Hghways Limied are heraby called upon 10 submi ek claims with proof on
of bedore 24032025 to the interim resclution professional at the address mentioned against enfry
No, 10

The financial credbors shall submmit ther claims wih proof by electonic maans oaly, Al athes
cradilons may subme the darms with proal in parson, by pest or by alecinonic maans.

A Tnancsal creditor bedongineg o a class, asisted against the-entry Mo, 12, shall indicate its cholce of
guthorised representative fom among e thee inscivency professionsts listed against entry
ho. 13 40 act as authorised represantsive of the dass [specify cless|in Form CA

Submessan of falss or misleading proofs of Gaim shad abitac] penafies

Ln

Not Applicabla

Sdi-

Mr. Kolapalli Srinivasa Rao

interim Resolution Professional

In tha mattar of Essel Highways Limited

IBE| Ragistration No.- IBEVIPA-002PHNEI0E2024-2025/14478
AFA Corlificaba Me.- 02144 7EDT 31 22502053752

AFA Walid fill- 31922035

Date: 12.03.2025
Place: Pune

- ..

Note: Capitalized terms not defined herein shall have the same meaning as assigned to such terms in the Prospectus.

*Beacon Trusteeship Limited under regulation 8 of SEBI NCS Regulations has by s letters dated January 31, 2025, given its consent for its appointment as Debenture Trustee to the Issue and for 1ts name to be included in the Prospectus and in all the subsequent periodical
communications sent to the holders of the NCDs issued pursuant to the lssue.
COMPANY SECRETARY AND COMPLIANCE OFFICER: Archana Nadgouda, Address: Tower 3, 5th Floor, Wing B, Kohinoor City Mall Kohinoor City, Kirol Road, Kurla (West) Mumbar 400070, Maharashtra, India Tel: +91 22 4272 2200,

DISCLAIMER: Nido Home Finance Limited (Formerly Known as Edelweiss Housing Finance Limited) (*Company™ or *Issuer™), subject to market conditions, and other considerations, 1s propesing a public 1ssue of secured redeemable non-convertible debentures
(“NCDs™) and has filed a prospectus dated March 4, 2025 (*Prospectus™) with the Registrar of Compames, Maharashtra at Mumbai (*RoC™), BSE Limited (“BSE™) and Securnities and Exchange Board of India (“SEBI™). The Prospectus is available on the website of the
Company at www.nidohomefin.com, on the website of BSE at www.bsemndia.com, on the website of the lead managers at www hipsons.com and www.nuvama.com and on the website of SEBI at www.sebi.gov.in. Investors proposing to participate in the Issue should invest
only on the basis of the information contained in the Prospectus. Investors should note that investment in the NCDs involves a high degree of nsk and for details in relation to the same, refer to the Prospectus, including the section titled "Risk Facrors™ and " Marerial
Developments " beginning on page 16 and 133 respectively of the Prospectus.

For Nido Home Finance Limited

(Formerly known as Edelweiss Housing Finance Limited)
Sd/-

Rajat Avasthi

Managing Director & CEO

DIN: 07969623

CONCEPT

KRSNAA DIAGNOSTICS LIMITED

Corporate ldentity Number: L74300FN2010PLC138068

Registered and Corporate Office: 5 No, 243/A, Hissa No. 6, CTS Mo,
4519 451971, Near Chinchwad Station, Chinchwad, Taluka-Havell, Pune -
411 019, Maharashira. Contact Person: Sujoy Sudipta Bose, Company
Secrelary and Compliance Officer Telephone: +91 20 2740 2400,
E-mail: invesiors@krsnaa.in, Website: www krsnaadiagnostics.com

POSTAL BALLOT NOTICE AND E-VOTING INFORMATION

Members are hereby informed thal pursuant o the provisions of Sections 108, 110 and other applicable
provisions, if any, of the Companies Act, 2013 (YAct”) read with Rules 20 and 22 of the Companies
{(Management and Administration) Rules, 2014 (including any statutory modification{s) and/or re-
enactment(s) thereof, for the time being in force), guidelines prescribed by the Ministry of Corporate
Affairs ("MCA") vide General Circular Nos. 09/2023 daled Seplember 25, 2023 and 0972024 dated
september 19, 2024, Reqgulation 44 of Sacurities and Exchange Board of India (Listing Obligations and
Disclosure Requirements) Regulations, 2015 (*SEBI Listing Regulations”) and any other applicable
faws and regulations, the Company has completed dispatch of the Postal Ballot Notice on Tuesday,
March 11, 2025 through electronic mode only, to those members whose email id's are registered with the
Company/ Depositories and whose names are recorded in the Register of Members of the Company or
Registrar of Beneficial Owners maintained by the Depositories as on Friday, March 07, 2025 ("Cut off
date"), seeking approval of the members of the Company by Postal Ballot by way of remote e-voting
process (“e-voting"), forthe following resolution:

0

snad

DIAGNOSTICS"

LETS DO GOoD.. " |

Type of Resolution | Description

Appointment of Mr. Yash Mutha {DIN. 07285523 as the Managing Director of
the Company.

The Company has engaged the services of National Securities Depositories Limited {" NSDL"), an
agency authorized by MCA to provide remole e-voling facility, The detailed procedure for remole e-
voting is listed as a part of the Postal Ballot notice.

Schedule of Remote e-voting process:;

Ordinary

VOITH

VOITH PAPER FABRICS INDIA LIMITED

(CIN: L74899HR1968PLC004895)
Registered Office: 113/114-A, Sector-24, Faridabad —121005, Haryana
Phone: +91 129 4292200; Fax: +91 129 2232072

E-mail: voithfabrics faridabad@voith.com; Website: hitp; igsindia.com

NOTICE OF POSTAL BALLOT TO MEMBERS

MNotice is hereby given that pursuant to Section 110 read with Section 108 of the Companies Act,
2013 (“the Act”) read with Rule 20 and 22 of Companies (Management and Administration)
Rules, 2014, Regulation 44 of SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015 and Secretarial Standards - 2 (55-2) on General Meetings issued by The
Institute of Company Secretaries of India (IC3l), and other applicable laws and regulations,
as amended, and General Circulars of Ministry of Corporate Affairs (*“MCA"), the Company
has on Tuesday, March 11, 2025 dispalched electronic Nolice of Postal Ballol along with
explanatory statement to all those members whose e-mail addresses are registered with the
Company/Depository/Registrar and Transfer Agent (RTA) and whose names appear in the
Register of Members/List of Beneficial Owners as on the Cut-Off Date i.e., Friday, March 7,
2025, for seeking approval of the members in respect of the Special Business Item contained
in the Postal Ballot Notice dated 24/02/2025, as mentioned below, by voling through electronic
means (‘Remote e-voting’) only:

Sr. No.

1 Appointment of Dr. Ram Sewak Sharma (DIN: 02166194)
as a Non-executive Independent Director of the Company

Description of Resolution Type of Resolution

Special Resolution

Details
Friday, March ¥, 2025

ar. No.
1 Cut-off date for elgibility of remote e-voting
2 Voting start Date and Time 09:00 Hrs, {I5T)on Thursday, March 13, 2025
3 \oting End Date and Time 17:00 Hrs. (IST)on Friday, April 11, 2025

The communication of assent / dissent of the members would only take place through remote e-voting
system. The Voting rights of the Members shall be in proportion to the Shares held by them in paid-up
equity capital of the Company as on the cutl-off date. A person who is nol a member as on cul-off date
should treat this notica for information purpose only. Once the Vote on a resolution is cast, members shall
not be allowed to change it subsequently.

Tha ramote a-voting shall not be aliowed beyond 17:00 Hrs. (IST) on Friday, April 11, 2025 and the
remote e-voting facility shall be disabled by NSDL thereafter.

The Board of Directors of the Company at their meeting held on February 12, 2025 appointad
Mr. Dinesh Birla, Company Secretary in Practice, (Membership Number F7658 and COP No. 13029) as
the Scrutinizer for conducting the e-voling process in a fair and transparant manner,

The postal ballot Notice is available on the website of the Company at www.krsnaadiagnostics.com,
on the website of stock exchanges i.e. BSE Limited and Mational Stock Exchange of India Limited at
www.bseindia.com and www.nseindia.com respectively and on the website of the N3DL at
www.evoting.nsdl.com.

Members holding shares in electronic form and who have not updated their email, Address or KYC
details are requested to register’update the details in their demat accounts, as per the process advised
by their respective Depository Participants.

For details relafing o e-voting, please refer to the postal ballot notice. In case of any queries, you may
refer the Frequently Asked Questions (FAQs) for Shareholders and e-voling user manual for
Sharghoiders available at the download section of www.evoting.nsdl.com or call on 022 - 4888 7000
and 022 - 2498 7000 or contact Mr. Abhijeet Gunjal, NSDL at evoting@nsdl.co.in.

The Scrutinizer will submit his report to the Chairman/ Company Secratary of the Company after
Compietion of scrutiny of the e-voting. The result of the postal ballot will be announced within two working
days from the conclusion of the Postal Ballol e-voting period, The said results along with the Scrutinizer's
Report would be intimated to BSE and NSE and will also be uploaded on the Company’s wabsite at
www.krsnaadiagnostics.com the stock exchanges at www.bseindia.com and www.nseindia.com,
and NSDL at www.evoting.nsdl.com,.

Particulars

For Krsnaa Diagnostics Limited
Sdi-

Sujoy Sudipta Bose
Company Secretary and Compliance Officer

Place: Pune
Date : March 17, 2025

financialexp.epaptin

In compliance with the requirements of MCA Circulars, physical copy of the Notice and Postal
Ballot Forms are not required to be sent to the Members. The Company has engaged the
services of Central Depository Services (India) Limited (CDSL) for Remote e-voting facility to
its Members, The Notice of Postal Ballot along with instructions for voling is also being made

available on the Company's website at www.voithpaperfabricsindia.com and also on website
of CDSL at www.evotingindia.com as well as the website of BSE Limited www.bseindia.com.

Members can exercise their right to vote - in proportion to their shareholding as on the Cut-
off date, through the Remote e-voling process only. They are requested to carefully read the
instructions indicated in the Notice and record their Assent (FOR) or Dissent (AGAINST) to
the Resolution by following the procedure as stated in the Notes forming part of the MNotice,
Any person who is not a member as on the said date should treat this Notice for information
purposes only.

The Remote e-voting period commences on Tuesday, March 18, 2025 from 9.00 a.m. (IST)
and ends on Thursday, April 17, 2025 at 5.00 p.m. {IST) (both days inclusive).

The Board of Directors of the Company has appointed C5 P C Jain, Managing Partner, and failing
him, CS Purvika Jain (COP No. 21942) the Partner of the firm - M/s. P.C. Jain & Co., Company
Secretaries (COP No. 3349), as the Scrutinizer for scrutinizing votes cast through Remote
e-voting for the Postal Ballot, in accordance with law, and in a fair and transparent manner.

The Resolution, if passed by requisite majority, shall be deemed to have been passed
on the last date for Remote or e-voting i.e., Thursday, April 17, 2025.

The result of the Postal Ballot will be declared by Saturday, 19" April, 2025 by 5.00 p.m.
at the Registered Office of the Company located at 113/114-A, Sector-24, Fanidabad-121005
(Haryana) Delhi NCR, India. The same will be communicated to BSE Limited (BSE), posted
on the Company's website www.voithpaperfabricsindia.com as well as the website of CDSL
www.evatingindia.com and displayed on the Motice Board of the Company at its Registered
Office, together with the scrutinizer's report.

Any guerny/grievance in respect of the e-voting may be addressed to Mr. Rakesh Dalvi, Manager,
CDESL, A-Wing, 25" Floor, Marathon Futurex, Mafatlal Mill Compounds, N.M. Joshi Marg, Lower

Parel (E), Mumbai - 400013; Phone No. 1800225533, Email id: helpdesk.evoting@cdslindia,
com. The members may also write to the Company Secretary at investorcare.vifa@voith.com

or contact at 0129-4292200 for queries/grievances in respect of the Postal Ballot,
For Voith Paper fabrics India Limited

Sdl-

C. 5. Gugliani

Place; Faridabad Company Secretary
Date: 11" March, 2025 FCS - 4301
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